an>
title: Papers laid on the Table of the House by Ministers/members.
HON. SPEAKER: Now, Papers to be laid.
... Interruptions)
12.0 A% hrs
At this stage Shri B. Vinod Kumar and some other hon. Members came
and stood on the floor near the Table.

...(Interruptions)
IusteD! A, Fer 3z Ak frawor sidt (off 2191 Rreme urrareD) @ sieet sidicen, dF frrorferf3aer uey 2o ueer u2 e § :

(1) snacftar zmer foromr aren sarer stz sndaifores fereur forer, susient anaidl, Fer afie andeiferas Riravr sicrerar ¥ dta ad 2015-16 ¥ e gu wwarsian snuer 6 ves gfer
(Rodt arem 3Pyt sizasau),

[Placed in Library, See No. LT 2471/16/15]

(2) () smachier arer B, ot Ricet A ad 2013-2014 A5 arftfas gRedgor Y was gfér (Rodt cren aidjsht sizasaur) cren Axmuia ARy
(was) sracftar zrer o, oré e B ad 2013-2014 ¥ wrlasaur 6 2w grr 2flen B vo gRr (Redl aen sidjsh sizar),
(3) sl (2) 3 sReaf¥e ud) @) i uea a2 3x A go R B wior gofdr aren Reor (RBodt crer aideht sizasaor)
&€ (caurr)

[Placed in Library, See No. LT 2472/16/15]

st edor siiz eltes Ferar ai} (off sroroa siemaman afl): awwgr wdcw, A sifdensr & seredes 151(1) & sicska s, 2014 @) 3w go ad ¥ R Badla wd & B
el B e yeitsiel Rrefler gferdeall & sfder 3 smea & Briqo-aedaudisrm-sia aeomr (aftfSer) (2015 & swic 2) (s dxnaden) & gffdicer 6 v gfer
(fod wren siPjslt Siwasaur) Jem uee Uz IXT §

[Placed in Library, See No. LT 2473/16/15]
&€ (zmauian)
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, on behalf of my colleague Shri Sarbananda Sonowal, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Lakshmibai National Institute of Physical Education, Gwalior, for the
year 2013-2014, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Lakshmibai National Institute of
Physical Education, Gwalior, for the year 2013-2014.

(2 Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

...(Interruptions)

[Placed in Library, See No. LT 2474/16/15]

316 Fiquer 3t s st (off sfend dierd): st s, # Rftfisg fpmwemu (forarer) aftfsrer, 1967 &t arer 35 &t uwr(4) B sidefa sdt aifteraen s
1.3 984(4) st 10 ader, 2015 35 amzer A orue] 3 YeoiforT gt eft aen By gRr siR-3c-3wnE @1 o 3 ftforpr Bt usclt syt & e 7 uz st orn 3,
&t vep yfer (fRoclt dem aB)eht siaszor) A8 Ued U2 HNT §)

[Placed in Library, See No. LT 2475/16/15]
&€| (caumor)

THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI ANANTHKUMAR): Madam, on behalf of my colleague, Shri Hansraj Gangaram Ahir, I beg to
lay on the Table:-



(1) A copy of the Annual Accounts (Hindi and English versions) of the
National Institute of Pharmaceutical Education and Research,
Ahmedabad, for the years 2007-2008 to 2010-2011, together with Audit
Report thereon.

(2) Four statements (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 2476/16/15]

(3) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Bengal Chemicals
and Pharmaceuticals Limited, Kolkata, for the year 2011-2012.

(ii) Annual Report of the Bengal Chemicals and Pharmaceuticals Limited,
Kolkata, for the year 2011-2012, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(4)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

[Placed in Library, See No. LT 2477/16/15]

(5) A copy of the Outcome Budget (Hindi and English versions) of the Department of Pharmaceuticals, Ministry of Chemicals and Fertilisers for the
year 2015-2016.

[Placed in Library, See No. LT 2478/16/15]

(6) A copy of Notification No. S.0. 686(E) (Hindi and English versions) published in Gazette of India dated 9tM March, 2015, making certain
amendments in Notification No. S.0. 1221(E) dated 15" May, 2013 under sub-section (6) of Section 3 of the Essential Commodities Act, 1955.

[Placed in Library, See No. LT 2479/16/15]

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI G.M. SIDDESHWARA): Madam, I beg to lay
on the Table a copy each of the following papers (Hindi and English versions):_

(1) Memorandum of Understanding between the Instrumentation Limited and the Department of Heavy Industry, Ministry of Heavy
Industry and Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2480/16/15]

(2) Memorandum of Understanding between the NEPA Limited and the Department of Heavy Industry, Ministry of Heavy Industry and
Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2481/16/15]

(3) Memorandum of Understanding between the Rajasthan Electronics and Instruments Limited and the Department of Heavy Industry,
Ministry of Heavy Industry and Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2482/16/15]



4

(5)

(6)

)

©)

Memorandum of Understanding between the Hindustan Salts Limited and the Department of Heawy Industry, Ministry of Heawy
Industry and Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2483/16/15]

Memorandum of Understanding between the Sambhar Salts Limited and the Hindustan Salts Limited for the year 2015-2016.

[Placed in Library, See No. LT 2484/16/15]

Memorandum of Understanding between the Heavy Engineering Corporation Limited and the Department of Heavy Industry, Ministry of
Heawvy Industry and Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2485/16/15]

Memorandum of Understanding between the Bridge and Roof Company (I) Limited and the Department of Heavy Industry, Ministry of
Heavy Industry and Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2486/16/15]

Memorandum of Understanding between the Richardson and Cruddas (1972) Limited and the Department of Heavy Industry, Ministry
of Heavy Industry and Public Enterprises, for the year 2015-2016.

[Placed in Library, See No. LT 2487/16/15)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
National Foundation for Communal Harmony, New Delhi, for the
year 2013-2014, alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Foundation for
Communal Harmony, New Delhi, for the year 2013-2014.
(2) Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.
[Placed in Library, See No. LT 2488/16/15]
..(Interruptions)
amfars R 3 aiftraifyar sigrert 3 s sidl (off wovae ssk): arws EiGen, 3 fpafefian ua o uee w2 @A E

(1) orgrorer Zudidbs wigala wos Suctudic wRURgE Te o9 cafts Aty feer, mnfs oo iz affroif¥ar sqrerr & da af 2015-2016 & e go Aersiar
sl <6t wes yfer (f@odt aen aE)sh 2izn)

[Placed in Library, See No. LT 2489/16/15]

(2) (o) 12 & ganre sReeve sifw Yot wrs RERfRG Bl 5 dech Bvdidns, davare & af 2012-13 ¥ aftfer yferdger 6t was gfer (fEodt aen aBiph sieaseo) aen
crzamtfa oy

(@) oz &t gane sRecye difw Rerd ws RERRR e wiz g decft Jvdtdns, Egemac & af 2012-13 & wriar &t Ieor gra F#fien & vw gfer (Boor aen Pt
JiFap2un) den Azmudiigng aa,

@)

swfer (2) 9 sfeafam udi @ 2 geer uz %6 3 gu Ricwa B wrun gl aren Rz (ot aen aB)pl Jizaor),

[Placed in Library, See No. LT 2490/16/15]



(4) FauzrRTd, yAiFaer, Ao dear iz ag:Brerpar A 3l & e ag Al oA sifdiferer, 1999 & e 36 & sirela Faurwd, yAi T,
AIRI® Fiear 3z agor:orpdl A IRl & weanl & Aecler cena (Joierer) Borp, 2015, st 4 waadt, 2015 & sn2a & Asiue 3 G AF=1 ALBLGL
71(ar) 3 yeerfdr gu 41, &1 vep gfer (faedl aen a@jEh sizasan),

[Placed in Library, See No. LT 2491/16/15]

(5) (uw) stgrwerer $Begee Wiz & aeliif¥welt Fvdids, wramim b ad 2013- 2014 & affo yfkco &t v yfer (Bodt aen sBjsh sizazor) aer damudida
A

() siereiar $Rege Wi & aneififEwedt Zvdidns, e & ad 2013- 2014 & @riamwn 61 JFwR g1 wien 6 vw gl (Fedt aer Pl s,
(6) 3uefer (5) 3 sfearf3aa ud) @t 2w uee uz 3zl 3 gu Ricwa I e galol aren oz (odt aen siEjsl sizmzor),

[Placed in Library, See No. LT 2492/16/15]

3€| (o)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (DR. SANJEEV BALYAN): Madam, I beg to lay on the Table a copy of the Outcome
Budget (Hindi and English versions) of the Department of Agricultural Research and Education (Indian Council of Agricultural Research), Ministry of
Agriculture, for the year 2015-2016.

[Placed in Library, See No. LT 2493/16/15)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT SINHA): Madam, I beg to lay on the Table a copy each of the following
papers (Hindi and English versions) under Article 151(1) of the Constitution:-

(1) Report of the Comptroller and Auditor General of India-Union Government (No. 9 of 2015) Department of Revenue-Indirect Taxes-
customs-Performance of 100% Export Oriented Unit (EOU) Scheme for the year ended March, 2014.

[Placed in Library, See No. LT 2494/16/15]

(2) Report of the Comptroller and Auditor General of India-Union Government (Civil)(No. 11 of 2015)-Performance Audit of Rashtriya Krishi
Vikas Yojana (RKVY), Ministry of Agriculture, for the year ended March, 2013.

[Placed in Library, See No. LT 2495/16/15]

(3) Report of the Comptroller and Auditor General of India-Union Government (No. 13 of 2015)(Indirect Taxes-Customs)-Performance of
Import and Export Trade Facilitation through Customs Ports, Department of Revenue, for the year ended March, 2014.

[Placed in Library, See No. LT 2496/16/15]

(4) Report of the Comptroller and Auditor General of India-Union Government (No. 4 of 2015)(Indirect Taxes-Service Tax)- Department of
Revenue for the year ended March, 2014.

[Placed in Library, See No. LT 2497/16/15]

(5) Report of the Comptroller and Auditor General of India-Union Government (No. 6 of 2015)(Performance Audit)-Supply and Infrastructure
Development for Natural Gas, Ministry of Petroleum and Natural Gas, for the year ended March, 2014,

[Placed in Library, See No. LT 2498/16/15]



(6) Report of the Comptroller and Auditor General of India-Union Government (No. 7 of 2015)(Indirect Taxes-Central Excise)- Department of
Revenue for the year ended March, 2014.

[Placed in Library, See No. LT 2499/16/15]

(7) Report of the Comptroller and Auditor General of India-Union Government (No. 8 of 2015)(Compliance Audit)-(Department of Revenue-
Customs) for the year ended March, 2014.

[Placed in Library, See No. LT 2500/16/15]

...(Interruptions)

AR orn 3R aiftroifyan siquerr 3 2o #dt (9ff frorr wiven): it ardicen, 3 foreoferxm U 2 UeeT U2 XK &)
(1) (vw) diucar vager wiz o afder, Rrsufr B ad 2013-14 & afffes gfodcer 6 vos yfer (Redt aer sP)sh sz aen Aamudifder A=y
(@) ducer wagrer wiz 2erer aifdr, fraufer B af 2013-14 A arftfos rzmall &t vas gfer (Bodh ren aP)f 2izavaun) aer 3o u2 damudlen yRrca
(2) 3uders (1) 3 sfeerf3aer udft @ e ueer uz 2xi01 3 gu Rewa ¥ wrur gefor aren Raor (Rod aen 3P sizasr),
[Placed in Library, See No. LT 2501/16/15]

&€ (cauor)

MESSAGE FROM RAJYA SABHA



